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Written Answers

DipLodMAS GIVEN BY POLYTECHNICS IN

MADHYA PRADESH

564. SHRI NAND KISHORE BHATT :
Will the Minister of EDUCATION be
pleased to state :

(a) whether it is a fact that the Dip-
lomas given by Government sponsored
Polytechnics in Madhya Pradesh are not
recognised by other States; and

(b) if so, whether the Central Govern-
ment has received any representation from
Madhya Pradesh Government in this re-
gard ?

THE WMINISTER OF EDUCATION
(SHRI M. C. CHAGLA): (a) The
Diplomas are awarded by the State Board
of Technical Education, Madhya Pradesh
are not by the individual sponsored
Government Polytechnics. Such Diplomas
are recognised by the Central Government
provided the students have becn trained in
the institutions/polytechnics approved by
the State Board. The various State Gov-
ernments and other organisations are alo
requested to accocd similar recognition to
such diplomas.

(b) No, Sir.

DIFFERENCL IN THE COST Or
ENVELOPES

ATR  MAIL

565. SHRI P. K. KUMARAN: Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) whcether Government's aftention has
been drawn to a letter appearing in the
“Statesman” of 18th July, 1966 wherein
Shri R. Nagargjan alleges that he was told
by postal authorities that the cost of air
mail envelopes to Holland was Rs. 1.25
from Pandara Market Post Office, Rs. 1.30
from Connaugh Place Post Office, Rs. 1.55
from Parliament Street Post Office, and
Rs 190 from Gole Post Office; and

(b) if <o. what steps have been taken
by Government to kcep the postal staff in-
formed of the correct revised rates ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMENTARY
AFFAIRS AND COMMUNICATIONS
(SHRY JAGANNATH RAO): (a) Yes,
Sic. The staff failed to identily Holland
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with the Netherlands as indicated in the
postal notice.

(b) Printed statements giving the re-
vised rates have been sent to post offices
for reference and for display on the notice
boards for the information of the public.
Instruction have also been issued to the
Post Offices that the counter clerks should
give correct information to the public.
Orders also exist for study groups to be
organised to brush up the knowledge of
the staff.

qaYferm & Semal & wet / afg

566. * faATTERIT  WETETASH
<YfeaT ;. a7 98T aAr WA Jeat
IE IA FY T FT £ 575 $ qAqeq=T
% qformeaer @iy & fea-fear
I (30, g wiT 99, N
a9 arfz) # vedt & 3fg # o R
agar fawz wiesr § et a3 ?

{1 [INCREASE IN THE PRICES OF PETROLEUM
PRODUCTS

566, SHRI V. M. CHORDIA : Will
the Minister of PETROLEUM AND-
CHEMICALS be pleased to state the names
of the petroleum products (petrol. high
speed diesel, mobil oil, etc.) the prices of
which have been increased or will have to
be increased in the near future as a result
of devaluation of the rupee ?]

qa qa WA Hat (o sto ato
HANGT) | T & AT  IHor-
=T g, e o 99 a9 i}
fazaa &t mfwa $@ g@ TR Miaa
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ye TE 47§ g v W a7
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+[ 1 English translation
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